
‘ Gh IT

0-A. No.71 /f)f,

11.10.2019.

For applicant: Sri A.K. Dixit 
For Respondents: Sri S. Verma

“ a h is  ^^pondents,IS O.A. has become infrcutuous because the basis

uxc year ^uu/. Learned counsel for 
tw f  reg“ ‘'  instructions in
List on 30.10.2012

Member (A) 

Girish/-

(Justice Alok K. Singh) 
Member (J)

O.A. No 71 of^nOfi 
A.W

Diary No. 265 of 2006

V- 30.10.2012

For Applicant: Sri Praveen Kumar for Sri A.K. Dixit 
For Respondents: Sri S. Verma.

learned counsel for the respondents says that the 
advertisement in question has been cancelled in the 
year 2007 and as such this O.A. has become 

 ̂ infrcutuous.

( On the last occasion, time was given to the learned 
counsel for the applicant to seek latest instructions, 
but nothing substantial has been said today on 
behalf of the applicant.

In view of the above statement, both the cases 
stand dismissed as having become infrcutuous.
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(Justic(S.P. Singh) 
Member (A)

Girish/-

K. Singh) 
Member (J)


